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F.No.: Admn-15018/31/2018-ADMN-CIC
ATATT

Central Information Commission
FTET IR /AT, {ATERT / Baba Gangnath Marg, Munirka
Tefawett, New Delhi- 110067

New Delhi, the 20th December, 2018

Office Order

The deputation period of Shri Umesh Chandra Joshi, Deputy Secretary is extended in the

Central Information Commission for one year (4”‘ year of deputation) w.e.f 16.09.2018 to
15.09.2019.

This has the approval of Competent Authority.
L)

(Sushil Kumar)
Deputy Secretary (Admn)

Copy to:

PPS to ICs.

PA to Addl Secretary.

PA to Registrar (Consultant).

JS (Admn)/JS (MR)/JS (Law)/ JS (P&B)

All Deputy Secretaries/Dy. Registrars/Designated officers.

Shri Umesh Chandra Joshi, Deputy Secretary (Law), CIC

Shri Chander Prakash, SAO (Gr. B), O/o Controller General of Accounts, Mahalekha
Niyantrak Bhavan, GPO Complex, LN.A., New Delhi-110023 — w.r.t. O/o CGA letter No.
A-35018/01/2014/MF.CGA (A)/Gr. B/VolIII/PT. file/606 dated 07.12.2018.

PAO, CAT, CIC, Old INU Campus, Ber Sarai, New Delhi.

. Under Secretary (IR), DoPT, North Block, New Delhi- 110001.
10.
11

RTI Cel/CR/Dak Section/Library/DDO/Legal Cel/Record Room/Cash Section
Guard File.



